ANNEXURE-1

Name of the corporater debtor : MAQDOOM MOGHNY ENTERPRISES PVT LTD Date of commencement of liquidation :28/06/2023 List of stake holders as on :11/09/2023

List of secured financial creditors

Details of claim received Details of claim admitted
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TLNﬂENTlFICATIO Creditor Date of Amount Amoupt of Nature of covered security| Details of security | Amount covered ammount any cl.aim under | . ks
R . claim . by . . of claim rejecte ” if any
Receipt claimed N claim .. |interest interest by guarantee mutual verifica
admitted security ., admitted d .
interest relinqui Amount | dues,th tion
shed? of at may
continge| be
nt claim | setoff
arpasu charge o immovable
hypotheication of propoerties
indian overseas Financial current of promoters
1 (o8 Bank 02/06/2022| 58605532.18| 58605532.18| Debt 100%|yes assets Rs.3.92 at'::ores 65.15%| nil nil nil nil NiIL
AoV 11
TS State propoetrties
Financial Financial First charge onthe |of promoters
2 |TSSFC Corporation 06/06/2022 21625038 21625038 Debt 100%|yes unit fixed assets Rs.551.35 lacs 24.04% | nil nil nil nil NiL
Financial hypothication .
3 [KOTAK Kotak mahindra | 27/07/2023 3197105 3197105{ Debt 100%|NO of Vehile NIL nil nil nil NIL
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